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On behalf of the Committee on Private Members' Bills and Resolutions, I, having
been authorised by the Committee to prescat the Report on their behalf, present this

Fifty-ifth Report.
2. The Committee met on the 25th November, 199, for—

1. Allocation of time to the Resolutions set down in the List of Business for
Friday, the 28th November, 1969.

II. Classification and allocation of time for discussion of Bills (vide 4ppendix).

Allotment of time to Resolutiong

3. The Members whose Resolutions had been included in the List of Business for
the 28th November, 1969, had been invited to present their views on the Resolutions
before the Committee.  Shri J. M. Imam attended the sitting

4. The Committee recommended the allocation of time as follows :—

(1) Resoluton regarding Income-tax, Wealth-tax, ctc |, of Union 24 hours
Food Minister.
(2) Resolution regarding Representation of Scheduled Castes 24 hours

and Scheduled Tribes in Central Government services.

(3) Resolution regarding Abolition of cess and rovalty on salt. 2 hours

Ciamsification and aliocation of thme to Bills

5. The Mcmbers concerned had been invited to present before the Committee theis
views on their Bills. Sarvashri Yashwant Singh Kushwah and M. Naravan Reddy attend-
ed the sittuing.

6. After considering all aspects of the Bills, the Committee placed all the Bills in
category ‘B’ and recommended allocation of time for cach of these Bills as shown in

column 5 of the Appendix.

Recommendationg

7. The Committee recommended that—
(i) the allocation of time to resolutions, as shown in paragraph 4 above, be
agreed to by the House; and
(ii) the classification and allocation of ume to Bills by the Committee as shown
in the Appendix be agreed to by the House

New Dminn:
November 25, 1969. BHALJIBHAI RAVJIBHAI PARMAR,
Agrahayana 4, 1891 (Saka). Acting Chairman,

Committee on Privatr Membersy
Bills and Resolutions.



SL  Name of the Bill sand the Member-  Bill No. Caegory Time
No. in-Charge allotted allotted by
the
Committee
1 2 3 4 b1
1 The Indian Trusteeship Bill, 1969 by 81 of 1969 B 2 hours

Shri George Fernandes

2 The Constitution (Am=nu nent) Bill, 1969
(Amendment of articles 217 and 220) by
Shri M. Nersysna Re ! . 84 of 1969 B 2 hours

3 The State Bank of Indis (Amendment)
Bill. 1969 (Amendment of sections 19,21

etc) by Shri Teeneti Viswanatham 80 of 1969 B 2 hours
4 The Mst Benefit (Amendment)

Bill, 1969 (Amendmen: of sectioms 2, 3,

etc) by Shrimsti Susecia Gopalan . 101 ot 1969 B 1§ hours

s The Orphanges and other Charitable
Homes (Supervision and
Amendment Bill, 1969 (Insernion
Section 21A4) by Shri Om Prakash Tyagi 85 of 1969 B 14 hours

6 The Working Journalists (Conditions of
iscellaneous Provisions

&xanz)byShdSmdnKundu 82 of 1969 B 2 hours

9 ‘The Industries ( and Regula-
tion) Amendment Bill, 1969 (Amend-
mont of section 11) Hy Shri Samarendrs

. . . . 91 of 1969 B 2} hours
8 The Child isge Restraint (Amend-
ment) Bill, 1969 ( Amendmens of Secrions

2. 3. str) by Shn Om Prakash Tyagi 86 of 1969 B 1§ hours

9 The State Bank of India (Amendment)
Bill, 1969 (Amendrhent of sactions 17, 19
o) by Shri Madhu Limeye 92 of 1969 B 1} hours

10 The Compenies (Amendment) Bill, 1969
(Amendment of section 252 and insertion
Mmassd.a:)bysudmdbn

90 of 1969 B 2 hours
1z The Lifc Insursnce Cotparstion (Amd-
m)wl.xm(qu
19, 23. ac.) by Shri Madhu Limaye 8¢ of 1969 B 1§ hours

12 The Salarics and Allowances of Ministers
(Amendment) Bill, 1969 (Amandwen
g Q.m)byShrlYuhm
ingh K 100 of 1969 B 2 hours

13 The Constitution (Amendment) Bill, 1969
Amendment of arnicles 15, 16, ex.) by
S. M. Siddeyya . . 94 of 1969 B 14 hours




1 2 3

14 The Coastitution (Amendment) Bill, 1969
glwmdu-audcud)bysui
Chandra Jha . 88 of 1969

1s The Prevention of Conversion Bill, 1969
by Shri Yashwant Singh Kushwah 99 of 1969

16 The Ceiling on Urben Property Bill, 1969

by Shrimati Sharda Mukerjee 96 of 1969
17 The Bihar Atomic Authority Bill, 1969

by Shri Shiva Chandra Jha 93 of 1969
18 The

R ive Legislats
ﬂw)BﬂlebyShriTennenl\sml
nagham . . . . . . 95 of 1969

1§ hours
3 hours
2§ hours

1} hours

1§ hours
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